
4735 Written Answers [ 27 AUG. 1968 ] to Questions 4736 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE (SHRI MORARJI 
R. DESAI) : (a) Financial implications of the 
recommendations made by the Joint 
Committee of Parliament on the Salaries and 
Allowances and other Amenities to Members 
o£ Parliament have not yet been worked out. 
The detailed calculations would require 
consultation with various Ministries 
concerned with the recommendations and the 
financial implications cannot, therefore, be 
immediately given. 

(b) If cent per cent neutralisation calculated 
at the lowest of the existing pay ranges, is 
given at the average of index 205, to which 
the current rates of dearness allowance are 
related, to Central Government employees 
drawing pay below Rs. 500 p. m., the 
additional annual expenditure would be of the 
order of Rs. 102 crores. 

pectively, in the State of Bihar and the sxeps 
taken to complete their strength; and 

(b) the number of hospitals in that State 
with X-Ray facilities, the number of those 
hospitals where X-Ray machines are out of 
order; the number of hospitals which have 
asked for such machines; and by when such 
machines will be supplied to them?] 

 
t [THE DEPUTY MINISTER IN THE 

MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : (a) and (b) 
The information is being collected and will be 
laid on the Table of the Sabha.]  

 
t [HOSPITALS IN BIHAR 

1394. SHRI J. P. YADAV ; 
SHRI N. K. SHEJWALKAR : 

Will the Minister of HEALTH, FAMILY 
PLANNING AND URBAN 
DEVELOPMENT be pleased to state : 

(a) the number of hospitals without 
doctors,  compounders  and nurses,  res- 

 
[MUNICIPAL CORPORATION, PATNA 

1395. SHRI J. P. YADAV : 
SHRI N. K. SHEJWALKAR : 

Will the Minister of HEALTH, FAMILY 
PLANNING AND URBAN 
DEVELOPMENT be pleased to state : 

(a) what is the nature of the mis-
appropriation or embezzlement involving 
lakhs of rupees, that took place in the 
Municipal Corporation, Patna; and 

(b) what action is being taken by 
Government in this regard?] 

t[    ] English translation. 



4737 Written Answers [ 27 AUG. 1968 ] to Questions 4738 

 

 THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : (a) and (b) 
The information is being collected from the 
State Government and will be laid on the 
Table of the Sabha as soon as received.] 

 

 IRRIGATION    FACILITIES   IN     THE 
STATE OF BIHAR 

1396. SHRI J. P. YADAV : 

SHRI N.  K.  SHEJWALKAR : 

Will the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a) the acreage of land actually 
irrigated in the State of Bihar during 
the last 5 years under multi-purpose 
river valley projects medium irrigation 
projects and small irrigation projects 
and what is its percentage as compar 
ed to the land available and what is its 
position on an all India basis; 

(b) the amount of expenditure incur 
red so far by the Central and the State 
Governments for this purpose and what 
is the percentage of expenditure incur 
red on the establishment and on the 
irrigation work separately ; and 

(c) the time by when Government 
will be in a position to irrigate 50 to 
60 per cent of the land in Bihar by 
employing all the planned methods? 

 

t[   ] English translation. 


